
Bv E-Mail/Speed post/ Special Messenger
. THE GAUHATI HIGH COURTATGUWAHATI
(HrGH couRT oF AssAM, taelfficHAr pRADEsH)

From :- shri Utpar Rajkhowa, no'nc'vfi-ettzozgt(*$? ti
Registrar (Vigilance),
Gauhati High Court,
Guwahati

To,

The District & Sessions Judge,
Barpeta

permission to avair .*,. r,3.Iitfiljll*,'ti#l october, 2023

Letter no. DJB|4507 (E), dated 15.09.2023

Sir,

Wth reference to the above, I am directed to inform you that Shri yusuf
Aaaz, Addr. District & Sessions Judge, Barpeta has ueen granteo permission to avair LTCfor the block perrod of 2022-2024, to tiaver to-c* r,i, Barpeta via Guwahati andreturn to Barpeta via Guwahati. arong with his famiry memoers, i.e. wife s.ti. rv-rJ.i
f91.1 g3y^Ont"r Smti, Aatiyah yusuf and son Master iiOine vrsur, w.e.f. 17.10.2023 to24.10.2023, by the shortest possible route, as per existinl Rules.

Shri Azaz may be informed accordingly.

Sub:-

Ref:-

Thanking you,

Memo No. HC.V\-BL /2023 I
Copy to:-

1.

2.

??4+-m7 A

Yours faithfully,

,al-
I

REGTSTRAR (WGTTANCE)

Dated /october,2023
The Principal Accountant General, (A&E), Assam, Guwahati for information.
Shri Yusuf Azaz, Addl. District & Sessions Judge, Barpeta to information. with
reference to his letter dated 14.09.2023
The Joint Registrar (Finance), Gauhati High court, Guwahati for information
and necessary action.

Jb- the Project Manager, Gauhati High Court, Guwahati for information with
request to take necessary steps for uproading this retter in officiar website of
this Hon'ble Court.
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REGISTRAR(VIGILANCE)
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